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(b) whether it is a fact that the NRIs at the time of their arrival in India are
issued a slip for exchanging only ¥ 25000 at airport on the basis of which they
can exchange their old currency notes; and

{c) whether Government is aware of the difficulties being faced by NRIs due

to demonetisation and the steps taken to address the same?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ARJUN
RAM MEGHWAL): (a) to (¢) Government of India has notified the grace period for
Indian citizens residing in India, who were abroad during November-December, 2016,
upto March 31, 2017 and for Indian citizens resident outside upto June 30, 2017.
While there is no monetary limit for exchange for the eligible Resident Indians, the
limit for NRIs 1s as per the relevant FEMA regulations. The facility for exchange
of Old currency notes is available at the RBI offices in Mumbai, Delhi, Chennai,
Kolkata and Nagpur.

Measures to increase financial literacy

2992, SHRI BHUPENDER YADAV: Will the Minister of FINANCE be pleased

to state:
{a) the steps taken by Government to increase financial literacy in the country;

{b) what 1s the male and female ratio vis-g-vis financial illiteracy and digital

divide in the country; and

{c) whether steps have been taken to bring about changes in the attitudes and
perceptions related to female physical intervention in the financial sectors, if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SANTOSH
KUMAR GANGWAR): (a) Reserve Bank of India has advised Financial Literacy
Centres (FL.Cs) and rural branches of banks to conduct outdoor Financial Literacy
camps in consultation with ground level stakeholders at the district, panchayat and
village levels. FLCs also conduct target-specific camps for target audience like farmers,
small entrepreneurs, Self Help Groups (SHGs), school students, senior citizens, etc.

{b) Data in this regard i1s not maintained.

{c) Traditionally, women have often lacked documents to establish their identity,
and also faced barriers to their mobility. Near-universal enrolment and generation of
an Aadhaar number for every enrolled person has offered an easy way for women
to establish identity, authentication of which is possible even from home and is
carried out with ease. This has enabled women to fulfil the Know Your Customer

(KYC) requirements, which are a regulatory cornerstone for accessing most financial
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services, thereby enabling multitudes of women to carry out financial and non-financial
transactions. Hlectronic KYC (eKYC) is being used for opening of Basic Savings
Bank Deposit accounts under Pradhan Mantri Jan Dhan Yojana. As a result, more
accounts have been opened by women (51.46%) under PMIDY than by men, with
about 14.45 crore women opening accounts.

Further, using Aadhaar on micro ATMs operated on the Aadhaar enabled Payment
System {AePS) by Bank Mitras, women are now accessing banking services nearer

home and depositing withdrawing and transferring money from their accounts.

Additionally, accounts opened under Pradhan Mantri Jan Dhan Yojana also provide
the facility of overdraft of up to ¥ 5,000 after six months of satisfactory performance
of savings/credit history to only one account in a household preferably to a women
member of the household. This helps overcome the barrier women have traditionally
faced in accessing credit as they often lacked formal credit histories despite being

the custodians of household savings.
Prevention of water-borne diseases

2993. SHRI TIRUCHI SIVA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) the details of the number of waterborne diseases prevalent in the country; and

{b) the steps being taken by Government to ensure control and prevention of

such diseases, particularly in the monsoon season?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI ANUPRIYA PATEL): (a) Diseases such as Cholera, Acute
Diarrhoeal Diseases (Dysentery and Diarrhea), Hnteric Fever (Typhoid) and Viral

Hepatitis A & H are caused by consumption of contaminated drinking water.

{(b) Provision of safe drinking water and health services falls within the ambit
of the State/UT Govemments. However, the Govermnment of India has taken steps
both for facilitating availability of safe drinking water as also for ensuring effective

surveillance of outbreaks of such diseases and their prevention and management.

As informed by the Ministry of Drinking Water and Sanitation, all States have
been informed to commission surface water based piped water supply schemes in
all habitations as a long term sustainable solution. However, since these projects
have a long gestation period (say 3-5 vears) and the rural people cannot be put
to the risk of consuming contaminated water, all States have also been advised to
install community water purification plants. This has been done with the objective
of providing B-10 litres of safe water per capita per day for drinking and cooking

purposes only.



